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During 2015-16, over and above MSPs, the Government has also announced a bonus

of ¥ 200/- per quintal for kharif pulses and ¥ 75/- per quintal for rabi pulses.
Cultivation of sugarcane in drought prone areas

1442, SHRIMATT VANDANA CHAVAN: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) whether Government has taken any steps to discourage cultivation of

sugarcane in drought prone areas;
(b) if so, the details thereof, if not, the reasons therefor; and

(c) whether Government has taken any steps to compensate the farmers of
drought affected Marathwada, 1f so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI MOHANBHAT KALYANIIBHAI KUNDARIYA): (a) and (b) No. There
is no Central or State law under which sugarcane cultivation can be restricted. However,
steps are being taken to promote less water requiring crops like oilseeds, pulses, coarse
cereals etc. in drought prone areas. Besides, cultivation of drought tolerant cultivars,
use of efficient irrigation devices and water conservation practices are also being

promoted.

(c) Government has released an amount of ¥ 1112.25 crores as central share
under State Disaster Response Fund (SDRF) during 2015-16 and ¥ 583.875 crores as
first installment in 2016-17. An amount of ¥ 3049.36 crores was approved {rom National
Disaster Response Fund (NDRF) to Government of Maharashtra.

Plantation of Eucalyptus

T1443. DR. SANJAY SINH: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) whether Government 1s aware of the fact that in the area of real green
revolution of Western Uttar Pradesh, in the Action Plan for the year 2015-16 available

on the website updasp.org plantation of eucalyptus had been included,;

(b) whether plantation of eucalyptus is against the real purpose of this scheme;

and

(c) if so, Government's response thereto?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI MOHANBHAT KALYANIIBHAT KUNDARIYA): (a) Yes,
in the annual action plan of crop diversification in Original Green Revolution States of
Western Uttar Pradesh for the year 2015-16 approved by State Level Sanctioning
Committee (S1.SC) plantation of eucalyptus 1s included. This annual action plan was not
approved by Department of Agriculture, Cooperation and Farmers Welfare, Government
of India.

{b) and (c) No. Eucalyptus plantation is allowed under the scheme in water logged

conditions only for utilization of such lands.
Scheme for drought hit areas

1444 SHRI ANIL DESAT: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

{a) whether Central Government has asked State Govemments to implement

schemes meant for drought-hit areas, if so, the details thereof; and

{b) how many districts in the affected States, have been declared drought hit,
the details thereof, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI MOHANBHAI KATYANJIBHAI KUNDARIYA): (a) In
view of the deficit monsoon during kharif 2015, Cabinet Committee on Economic Affairs
had approved the proposal of Implementation of Diesel Subsidy Scheme, Enhancement
of Ceiling on Seed Subsidy, Implementation of interventions for saving Perenmal
Horticulture Crops, Implementation of Additional Fodder Development Program (AFDP)

for providing relief measures to the farmers.

The Governments of Bihar, Nagaland and JTharkhand have implemented the Diesel
Subsidy Scheme during Kharif 2015.

On the basis of proposals received from the State Governments under AFDP,
T 1.21 crore to Andhra Pradesh, T 0.49 crore to Madhya Pradesh, ¥ 2.42 to Rajasthan,
T 6 crore to Telangana, ¥ 6.25 crore to Kamataka, ¥ 0.48 crore to Chhattisgarh and
¥ 14.40 crore to Odisha, have been released during 2015-16.

The Government has decided to continue AFDP, during 2016-17 with an allocation
of T 100 crore (Central Share) to mitigate impact of drought on livestock in the districts/
blocks where drought has been declared.



